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CENTRAL AUMINISTRATIVZ TRI BUNAL, PRINCIPAL g NCH

0.A.NO. 1533/95

Hon'bla Shri A.V.Haridasan, Vica~-Chairman(J)
Hon'bla Shri R.Ke.Ahooja, membaer(A)

New Dalhi, this 22nd day of Saptambar, 1995
Shri Kulwant singh warraich
s/o Shri Harkishan Singh Warraich
r/o A-280 AGCR &nclavs
Dekl HII - 110 0920 ee ® ﬂppliCSNt

Vgrsus

Union of Indias through
1 The Sgcratary
ministry of Urban Davalopmant

Nirman B8hawan
NEw DELHAL.

2. Tha Dirsctor Genaral of Works
Cantral Public Works Dapartmant
Nirman Bhawan
NEw DalHI. eee Rgspondants

(8y Shri 8.Lal, Advocata)
0 RO ER (Oral)

Hon'bla Shri A.V.Haridasan, Vica-Chairman(J)

Tha applicant was placad undar suspansion
by ordar datad 16.4.1990. Ha was sarvad with a
mamorandum of chargas dat3d 12+4419917. aftar
holding tha inquiry tha Inquiry Officer submittad
a raport axonarating the applicant on 21901994,
The disciplinary authority sant a copy of ths
raport to ths applicant but has not yst issuad a
final ordare. Apprahanding that ths disciplinary
authority would ba iﬁggg;ﬁﬁ\by the rsport of the
Cantral vigilanca Commission tha applicant has filad
this application 'praying that the respondants may
ba dirgctad to pass final order exonsrating him of
tha chargas without taking into consideration tha

advica of tha Cantral vigilanca Commi ssion and to pay
him full back wagaes for tha period during which
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the applicant was kapt under suspansion.

2. Shri B8.Lal counsal for tha raspondants

under instructions from tha Dapartmsntal Rsprassntativa
statad that a final order in tha disciplinary
procaadings would ba passad within a pariod of

two months. Thgn-{Ha applicant who is prasant

in parson statad that tha application may bs

disposad of with a diraction to that affact. Shri

Lal also agraad.

3e ~ 1In the rasult, tha application is disposad
of diracting the raspondants to pass final order

in the disciplinary procasadings initiatsd against
tha applicant by mamorandum of charge datad 12.4.1991
within a pariod of two months fromvtha date of
comnunication of a copyvof this ordare. Thara is

no ordar as to costse
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(ReKeAH | (A« V. HARIDASAN)
MEMER(A) VICE-CHAIRMAN(J)
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